CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH. NEW DELHI

M.A No.2679/20603
0.A.N0.1352/2003

Friday, this the 1Sth day of December, 2003

Hon'ble Shri Justice V.S.Aggarwal, Chairman
Hon’ble Shri S. A. Singh, Member (A)
©r
C.S.Sharma,
5/0 Late Shri M.R.Sharma,
/768, Lodhi Coioney
New Delhi. ’
.. Applicant
(By Advocate: 3Shri Yatender Sharma)

Versus

i. Union of India through
Secretary{(Revenue)
Ministry of Finance & Compahy Aifairs,
North Block, New Deihi-110601.

Z. Commissioner Central Excise belhi,
C.R.Building 1.P.istate,
New Deihi-110001.

3. The Additional Commissioher,

CentFali€keide (PaV), C,.R L
New Delhi-@if‘g’ )» C.R,Building,I.P. Estate

. . Hespondents
(By Advocate: Sh.R.N.Singh for Sh.K.V.Sinha)

ORDER {(ORAL)

Shri Justice V.S.Aggarwai:

MA—-2679/2003
MA-2679/2003 allowed accordingliy.
Leatned counsel for appiicant does not press OA.

Accordingly, application is dismissed as withdrawn.

by e

. { V.S.Aggarwal
Member (&) Chairman

/kdr/



